(TO BE PUBLISHED IN THE DELHI GAZETTE PART-IV EXTRA
ORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
. (HOME POLICE-I/ESTABLISHMENT DEPARTMENT)
57 LEVEL, ‘C’ WING, DELHI SECRETARIAT, 1.P. ESTATE, NEW DELHI.

No. F. 11/08/2024 /HP-11/Part file-1/ 1646 1689 Dated: 2 |1 |2e0y

—
NOTIFICATION

In exercise of the power conferred by Section 37 of the Bharatiya

Nagarik Suraksha Sanhita, 2023 (Act 46 of 2023] read with S.O. 2506(E)

dated_ 28t June, 2024 issued by Ministry of Home Affairs, Govérnment of

B

India, the Lt. Governor of National Capital Territory of Delhi hereby specifies
the following for the purpose of Bharatiya Nagarik Suraksha Sanhita, 2023:

The police control room located at the District Headquarters of every.

under the provisions of Sub- sectlon (a) of ‘Section 37 of Bhartlya

Nagrlk Suraksha Sanhlta (BNSS) 2023. 31 SO

2 The pohce control room of the Delhi Police Headquarters is also
declared to be the police control room for Government of NCT of Delhi
established under the provisions of Sub-section (a) of Section 37 of
Bhartiya Nagrik Suraksha Sanhita (BNSS) 2023.

3. The Officer In-charge of the Police Control Room located at the District
Headquarters is designated as the officer responsible for maintenance
and display of information under Sub-section (b) of Section 37 of
Bhartiya Nagrik Suraksha Sanhita (BNSS) 2023.

4.+ The Officer Incharge of the Police Control Room located at every Police
Station is designated as the officer responmble for maintenance and
d1splay of information undqr,,Subnaﬁ.c,tz_prL (b) of SCCtlon 37 of Bharuya

{ ‘Nagnk Suraksha Sanhita (BNSS) 2023

" — .
--” . . - . - . -
= "This notifieation shall come into force with immediate effect.

In the Name and by order of
Lieutenant Governor of NCT of Delhi,

W"‘i.:
N
(DR. SHASHIPAL DABAS)

DY. SECRETARY (HOME-])
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F. No. 11/08/2024 /HP-I1/Part file-I/ 1674 ++16¢ 9

Copy forwarded to the following for information and necessary action:

L
2.
V3.
4.

S.

'10.
1%,

12.
38

14.
15.
16

Registrar General, Supreme Court of India, New Delhi.
Registrar General, High Court of Delhi, New Delhi.
Principal District & Session Judge (HQ), Tis Hazari Court
complex, Delhi ; :
Secretary, Govt. of India, Ministry of Home Affairs, New
Delhi. . : :
Secretary, Govt. of India, Ministry of Law, Justice & Legal
Affairs, Shastri Bhawan, New Delhi.

Director, Intelligence Bureau, Govt. of India, North Block,
New Delhi. ' -
Director, Central Bureau of Investigation, CGO Complex,
Lodhi Road, New Delhi.

Director, NCRB, Govt. of India, Ministry of Home Affairs,
East Block-1, R.K Puram, New Delhi.

Additional Secretary (UT), Govt. of India, Ministry of Home -

Affairs, North Block, New Delhi. -
The Principal Secretary of Lt. Governor, Delhi.

The Divisional Commissioner, GNCT, Delhi, 5, Sham Nath

Marg, Delhi. : : %

The Principal Secretary, Law & Judicial, GNCT, Delhi.
The Commissioner of Police, Delhi Police Headquarters,
Jai Singh Road, New Delhi.

OSD to Chief Secretary, GNCT, Delhi.

The Supdt. (GAD Cord.), GNCT of Delhi.
Guard file.

Y
(DR. SHASHIPAL DABAS)
DY. SECRETARY(HOME-I)

GOVT. OF NCT OF DELH!I

Dated: 2|22
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%
SESSIONS JUDGE (HQs): DELHI :
OFFICE OF THE PRINCIPA L DISTRICT & o1 JuL
No. L{06 8'? Genl /MISC .J/Circulation/2024 Dated, Delhl the'

Sub:- Regarding circulation of the Notification conferred by Section 37 of the B_haratiya Nagarik
Suraksha Sanhita, 2023 (Act 46 of 2023) read with S.0. 2506(E) dated 28th June, 2024

Forwarded a copy of Notification No. 7F.11/08/2024/HP-II/Part file-1/1674 to 1689 dated
02/07/2024 and this office bearing diary No. 1328/8 dated 04/07/2024 received from' Dr. Shashipal
Dabas, Dy. Secretary(Home-l), Go;rerﬁemnt of NCT of Delhi, ‘(Home Police-l/Establishment Department),
5"1 Level, C-Wing, Delhi Secretariat, |.P. Estate, New Delhi (Cooy of the Notification enclosed) to be

circulated for mformatton to :-

‘All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District).

The Ld. Principal Judge, Family Courts (HQs), Dwarka courts, Delhi.

All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the
same on the Website of Delhi District Courts as per rule. '
Dealing official for uploading'the same on Centralized Website through LAYERS as per rules.
6. P.S.to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

o el

U1

Officer In-Charge) General Branch, iC),
District Judge, (Commercial Court),
Tis Hazari Courts Delhi

. Encl. As above -CU") 2 N’w‘f?/ ; ‘ /
| , o o e S

] u ' L
V w\?( i
SUNIL KUMAR SHARMA
CHAIPMAN

LT. & D]bthLHI iCN
DELHI DISTRICT COURT

#(7] 200



